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Nagaland Assam Boundaries 

2746. Shri Firodla: Will the. Minis-
ter of Home Affairs be pleased tCl 

state: 

(a) whether Government have ins-
tituted an enquiry to find out whether 
or not the N agas have occupied seve-
ral thousands acres of land in Assam; 
and 

(b) if so, the results thereof? 
2301 (Ai) LSD-6. 

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya 
Charan Shukla): (a) dnd (b). En-
quiries were made in the matter from 
the Governments of A,sam and Naga-
land, According to the Government of 
Assam. about 6000 acres of reserve 
forests in Assam have been encroach-
cd upon by Nagas but according to 
the Government of Nagaland, certain 
areas which have been under cultiva-
tion by N agas sinl'c long are now 
being claimed by the Government of 
Assam. As stated in reply to the Un-
starred Question No. 139 in the Lok 
Sabha on 2-11-66, the Chief Minister, 
Nagaiand, has written to the Prime 
Minister, inviting aUention t(o this 
matter and suggesting the appoint-
ment of n boundary commBsion. This 
matter is under considerahon. 

Oil 1'r"""""t1ng at Cochln 

2747, Shri FJrodla: Will Ihe Minis-
ter of Petroleum and Chemicals be 
pleased to state: 

(a) whether Government have con-
cluded an agreement with Mis. Philips 
Petroleum of U.S.A. for oil prospect-
ing at Cochin; 

(b) whether the terms of agreement 
are considered to be very unfavourable 
to India; 

(c) whether it is also a fact that the 
price to be paid for crude is much 
higher, looking to the declining price 
trends; and 

(d) if so, the reasons which com-
pelled Government to conclude such an 
agreement? 

The Minister of Petroleum and 
Chemicals (Shrl Alagesan): (a) No. 

(b) to (d 1. Do not arise. 

Security of Olllcers at Parliament 
Street 

2748. Shrl Flrodla: Will the Minis-
ter of Home Affairs be pleased to 
state: 

(a) whether it is a fact that security 
and prot~ction to Government and 
non-Govprnment offices located in 




